
Special Leave to Appeal (Crl.)  No(s).  5903-5904/2020

ITEM NO.1719               COURT NO.14               SECTION II

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Petition(s)  for  Special  Leave  to  Appeal  (Crl.)   No(s).   5903-
5904/2020

THE STATE OF UTTAR PRADESH                         Petitioner(s)

                                VERSUS

RAFIQUE ETC.                                       Respondent(s)

 
Date : 11-05-2022 These petitions were called on for hearing today.

CORAM : 
         HON'BLE MS. JUSTICE BELA M. TRIVEDI
                           [IN CHAMBER]

For Petitioner(s) Ms. Rashmi Singh, Adv.
Mr. Shashank Shekhar Singh, AOR

                   
For Respondent(s)
                    

          UPON hearing the counsel the Court made the following
                             O R D E R

Let fresh notice be issued to the unserved Respondent, to be

served through the concerned Police Station.

Put up the matter after eight weeks.

   (NISHA KHULBEY)                            (DIPTI KHURANA)
SENIOR PERSONAL ASSISTANT                 ASSISTANT  REGISTRAR
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